11 TEM NO 16 REG STRAR COURT. 1 SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH
TRANSFER PETI TION (CIVIL.) NO(s). 1137 OF 2008
NANDI TA Bl SWAS Petitioner(s)
VERSUS

RAJ KUMAR BI SWAS Respondent ( s)
(Wth appln(s) for stay and office report )

Date: 31/08/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. Chander Shekhar Ashri, Adv.

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
Nobody is present for the petitioner
Petitioner has failed to confirm service on t he
respondent since Novenber, 2008.
On 17.7. 2009, t he Hon’ bl e Judge in Chanbers has
granted four weeks' tine as final chance to file an affidavit
with a perm ssion to serve respondent through the counsel who
is appeari ng for him in Mai nt enance Petition No. 277/ 2 of
2007, proceeding of which is stayed.
Twel ve nont hs has | apsed thereafter.
Hence, no further tinme can be granted.
Li st before the Hon' bl e Judge in Chanbers for non-
prosecuti on.
(S. G SHAH)
Regi strar

hj



